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based on the provisional =advance
estimate. According to the final
estimate, framed subsequently, the
production of foodgrains in 1965-66
was 72.3 million tonnes. Government
agree with the reasons given for the
shortfall in the production of food-
grains in 1965-66 as given in the
F.A.O. Report.

(¢) The per capita net production
of foodgrains in India in 1965-66 has
been estimated at 12.4 oz. per day
(128.3 kg. per year). Corresponding
world figures are not available.

Recl tion of Ch

ba] Ravine

*179. Shri Parashar:
Shri Hari Vishng Kamath:
Shri Wadiwa:
Shri Hukam Chand
Kachhavaiya:
Shri Onkar Lal Berwa:

Will the Minister of Food, Agricul-

sure, C ity Devel and
Cooperation be pleased to state:
(a) the progress that has been

made regarding feasibility of estab-
lishment of a Joint Ravine Reclama-
tion Board for reclamation of the
Chambal ravine;

(b) whether it is proposed to vest
the Joint Ravine Reclamation Board
with the powers and funds to execute
expeditiously their own programme of
action;

(¢) if so, the details thereof; and

(d) if not, the reasons therefor?

The Deputy Minister in the Minis-
try of Food, Agriculture, Community
Develop t and Coop i (Shri
Shyam Dhar Misra): (a) Draft pro-
posals for the setting up of a Central
Ravine Reclamation Board have been
drawn up and referred to the con-
cerned State Governments, viz. Uttar
Pradesh, Rajasthan, Madhya Pradesh
and Gujarat for their concurrence.
The comments from two of the States
are still awaited.

that the
Board

(b) No. It is proposed
Central Ravine Reclamation
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will in the initial stage be a coordi-
nating body laying down unified
plans and priorities for ravine re-
clamation and for watching the per-
formances, The ‘Central and State
Governments concerned may have to
provide funds from within their res-
pective plan budgets as at present.
The execution of ravine reclamation
projects will be done by the State
Governments in their respective
areas. The proposed Board will have
representatives of both the Central
and State Governments concerned.

(c) Does not arise.

(d) The ravine lands are spread
over the various State territories. An
executive Board, with powers and
functions to execute its own pro-
grammes would require complete
control over the land to be reclaim-
ed. The question of quantum of res-
ponsibility by the State and the
Centre will arise only in executing
the programme. Such an arrange-
ment will also entail huge invest-
ment with little prospects of imme-
diate returns.

In the context of the present finan-
cial stringency it would not be pos-
sible to find large funds for the estab-
lishment of an interstate Board with
executive powers.

It is, therefore, considered that in
the present context a more realistic
approach would be to set up a Board
for laying down policies and for co-
ordination between the concerned
States.

Jute Crop Yield

+180, Shri Rameshwar Tantia: Will
the Minister of Food, Agriculture,
C ity Dev t and Co-
operation be pleased to state:

(a) whether
will be much less

the jute crop yield
during this year





